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- 	- 	- 	 -- 
- 	IN THE CEI51TRAL ADMINISTRATIVE TRIBUNAl, HYDERABADBENCH AT HYDEPASAD '-/ 

	

O.A.NO. 	

7 /93 

Date-of Order: 6/7-93 
tweeri: 

a 

Divisional Eiiilway MEnager, (ns) 
South .ceutral Railway, Secunderabad, - 	 - - 

Perrn,ncnt T•Tziy Ir-'ctor (Con) 	-. 
S.C. 1ly, Secunderabad. 
thieQ SignaJ. Inspector, 	 - 
Signal & Teleconriunication Department, 
S.C.Rlv, Secunderabad. 	 - 

. . 	 I4pp.LJeWALS. 

and 

 

Presiding Officer, Labour Court, 
Narayanaguda, A.P.Hyderabad. 

Respoutdents. 

Fr the ApplicantsL Mr.N.I:.Dévraj, SC for fllys. 
-' 	-. v - 	- 	-- - 

For the Respondentss 	 .. 	 - 	-; 

WFUTW - 	. 	--- .--.-.-.--- -- -..-'------, -- 	.--.--' - 
- 	- 	 7ND 

THE HONTELE  .NR.P .TTIKUVENGAJW : rEi.(ADI'Th1).. 
The T-ribun,ai made the follas'inç Order:- 

- 	Admit. The operation of the order dated 11-3--2 

in C.MS'..No..- / Q6 /B4h suspended until further orders. 

Issue notice to the Lespondents. 

H 	hst the case on 6.9.93. 
0 

To 
1. The Divisional Railway Manager (B.G) 3C.Rly, Secunderabad- 
t The Pêtnianent 	I-npector--(Con) S.C. R17Y.Secunc1erabad. 

The Chief Signal Inspector, Signal & Terecomunication 
Dèpa±thieñt '3.G.Rly, Secunderabad. 

The Presiding Officer, Labour-court, Narayanaguda, Hyderabad. 
dOrye  copy to t4r.M.ruDevraj, SC.for Rlys. CAT.Hyd. 
One copy--to Mr. 	- - .-- - - - 	- 	 - 	- 

7.. One spare cdpy. 	 - 



ii 

TYPED BY 	 COMPARED BY 

CHECKED BY 	 APPROVED BY 

IN THE CENTRAL ;.DMINI.STRATIVE flIBUNAL 
1-IYDERABAD BENCH AT HYDERABAD 

THE 	'BLE Nfl. IJUSTICE V .NEEL2DRI RAO 
VICE CHaIRMAN 

MID  
THE HONBLE Nh A.B.GORTY ; MEMBER(AD) 

AN 

THE HON' BLE NR r . CHANDRASEKHAR REDLY 
ME?1BER(J) 

AND 

THE HON'I3LE MR.P.T.TIRUVENGADfl4 iM(A) 

Dated 

ET 

O.A.No. 	ç7 7(4 '. 

Admitted and Interim directions 
issued 

Allowtd  
Dispb4d of with directions 

Dismised 

Dismis$d as withdrawn 

Disnus4d for default. 

Rejecte4J Ordered 

No ordeif as to costs, 
Alt 




